
MR. DEPUTY-SPEAKER: The ques-
lion i.s : 

".hat tlli~ House agrees with the 
Twenty-eight Report of tDe COIIlIDiltc;e' 
on P<ivate Mem~s' Billsand Resolu-
tions presentod to the House on Ihe 
l7th April, 1968". 

The mOl ion wo.\' adopted 

16. lII! hrs 

RESOLUTION RE : REORGANISATION 
OF PLANNING COMMISSION-Colli" 

MR. DEPUTY-SPEAKER: Now we 
take up fur.ther discussion of the following 
R~solution moved by Shri S. Xavier on the 
5th April. 1968 :-

"This House is of opinion that the 
I,'lanning Comm.ission be reorganised 
on the basis of the recommendatioll.'i 
of the AdminbtriUhc Reforms Commis.-
sion" 
One hour and thirty. minU)es have boen 

allotted for this. The hOD- M~r has 
taken one minute. He shou,ld tlni&h in 
15 minutes. 

SH&I SHRI CHAND GOEL (Chand i-
g.a.rh): The lime is not sufficient. 11 
should be extenclcd. 

SHRI S. KANDAPPAN (Meuur) It 
had gol to be e .. tended. 

MR. DEPUTY-SPEAKER: It is a 
serious que·a ion which is being debated. 
We shall see. Another Resolution is also 
there. He must get his time. 

Mr-. Xavier. to continue his speech. 

SHRI S. XAVIER (Tirune\veli). Mr. 
Deputy-Speaker, Sir, the tellA of my resQlu-
tion reads as follows: 

"This House is uf the opinion that 
tbe Planning COlJlmission be r __ gani-
sed on the basis of the recommenduiQlls 
of the Administrative ReforIlli COII/-
IIlios i on " . 
At the olilset. I would ~ubmil thal this 

is a very serious subject, and the f-ate and 
the lot of the people of the country are 
dependent upon tbe plans that bave been 

rormuln.ted or that are to ba fo,mulated iR 
tbe Fourtb Plan. 

HitberlO, the Plannill8 Commission has 
been working on some basis, and has given 
many plans, ospecially the three Five Year 
Plans. Now, Government have set up 
the Administrative Reforms Commission to 
go into the adruinistrati,e set·up of all the 
spheres of Government so that lhe effici-
ency and economy of the entire administra-
tive set-up .:an be assesed by the 
coJDJDission and economy and efficiency 
could be brough.t about or maintained on 
the lines indicated by the commission. So, 
the importance of Ihe Administrati,'. 
Reforms Commission cannot be under-
rated. If ceniain reforms' ha",~ 10 be 
effected. then the recommendations of the 
Admisnitrativ~ Reforms Commission h,lve 
to be adhered to, and have to he respected. 
If the re.:.'ommendations of Ihl! Administra-
tive Reforms Commission are thrown out or 
are rejected. then it means that we have no 
respect for the Administrative Reform~ 
Commission and its recommendations. 

If that be the monta/;ty or the attitude 
of Government. then there is no necessity 
to have set up [he Administrative Reforms 
Commission at all. I was surprised to see 
in yesterdays' papers that a full meeting of 
the Planning Commission held in Delhi 
under the L'hairmanship of the Prime 
Minister rejected the Administrative 
Reforms Commi~sion'~ suggestion for chanae 
in the original terms of reference of the 
planning body to give it the e.xpert 
character. It that be their attitude to the 
recommendations of the Administrative 
Reforms Commission in respect of the 
Planning Commission and that 100 under 
tbe chairmanship of the Prime Minister. 
then where is the necessity for this 
Administrative Reforms Commission at all? 
Why should the Administrative Reforms 
Commission continue to work at all? So, 
I would say straightway that the Adminis-
trative Reforms Commission has been 
sliableu under the chairmanship of the 
Prime Minisler herself. 

I would submit that this sort of attitude 
towards the Administrative Reforms Com-
mission must cease. Otherwise, we could 
as well scrap the: Administrative Reforms 
Commission itself by now. 

Now, I would I.:ome [0 the rccommen~ 
Jalions of the Administrative Reforms 
Commission in brief. 
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THE MINISTER OF STATE IN THE 

MINISTRY OF EXTERNAL AFFAIRS 
(SHRI B. R. BHAGAT): That report is 
not correct. 

SHRI S. XAVIER: The Administra-
tive Reforms Commission has called for the 
abolition of the matching pattern in 
determining the grant of Ceotral assistance 
for State plan schemes, association of the 
private sector with planniog and a drastic 
reduction in Ihe uoreasonably excessive 
staff strength of the Planniog Commission. . 

The Administrative Reforms Commis-
sion has recommended the associatioD of the 
private sector with the planning because of 
th~ practical knowledge wbich the managers 
of the private sector have. Secondly, the 
commission bas recommended in favour of 
the limited advisory role of the Planning 
Commission wbich according to them, must 
necessOlrily result in considerable reduction 
in their expenditure and personnel. The 
Planning Commission, according to Sbri 
Hanumanthaiya. the Chairman of tbe 
Administrative Reforms Commission, can 
work with about half its preseill staff 
strength. This House will be dumbfounded 
to know the figures in relard to the 
Plaoninl Commission staff of various 
categories. (sbali quote the figures for 
the benefit of the House; the figures are: 
446 pzetted ofIicers. 990 non-aazetted 
officers and 308 other staff. Tbe budget 
for the current year is nearly Rs. 1.59 crores 
on tbe staft' itself. 

On plan formulation. the ARC bas 
re~ommended that the Commission sbould 
seek guidelines from the NDC, give a tenta-
tive framework of the Plan considered feasi-
ble by it and also indicate other alternative 
approaches callinl for dift'erent dearees of 
elfort. The basic features involved would be 
the rato of growth, resources required, 
sacrifice .. involved. 

Wbile layinl down the Plan, the 
Commission must have before it a perspec-
tive of development over a lonpr period. 
The Commission sbould be responsible 
oD/y(or formulatina the objectives, Jayiq 
down priorities indicatinl broadly the 
ceatral outlay, fixing tbe basic targets and 
approvinl main progra1Jl meso It sbould 
not undertake field researcb work. Since 
the entire public exchequer is now at the 
_cy of the PllIIlIIiDa Commission and the 

planners, the CommissIon has found it 
necessary to recommend that Parlimetit 
should devote morc attention not merely to 
watching the ·performance of the Plans but 
to the problem of the reform of the Plan 
itself. In the absence of such an elfort, 
reform is likely to end up in a renewed 
elfort at self-deception. 

Regarding financial assistance by the 
Centre for State Plans. the ARC has 
suggested that the amount of the total 
central aid to be given to a State should 
be determined first. If there is a shortfall 
in implementation of the State Plans taken 
as a whole and as a result the Central 
assistance utilised by the State is more than 
what would be·proportionate to the expendi-
ture met by the State out of its own 
reSources etc. what should be done. . 

These are briefty the recommendations 
of the ARC about the Planning Commis-
sion reorgailisation. (am afraid in the light 
of the news that has appeared on the 
17th rejecting the ARC's recommendations 
by the Chairman of the Planning Commis-
sion and the Commission itself, my 
Resolution may not have any effect at all 
on Government. But I submit ,t the 
outset that the Resolution is not alainst 
Government. ·11 is in the interest of tile 
entire country. It should ·be viewed in 
fairness and justice. If I am not able to. 
convince tbe Prime Minister and the 
Cabinet that the Planning Commission is 
not at all necessary according to our Party, 
at least on the lines indicated .by the ARC 
it can be reorpnised. 

In the first place, I would call the 
PlanniDa Commission a Super Cabinet. 
The Planning Commission as constituted·is 
not answerable either to the Cabinet or to 
Parliament or the people at large. It 
actually controls the Council of Ministers. 
In the aUotment to Brants, Ministers have 
no powers of their own independently to 
act. They have to rely on the recommenda-
tion of the PlaoniDa Commission. 

I will cite an instance. In the informal 
consultative committee meeting about the 
Tuticorin Harbour Project in my State of 
Madras, I asked two questions of tbe 
Minister: what is the taflet period within 
the project will be completed and what is 
the allotment annually for its completion? 
rhe Minister wrote to me that all th-. 
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questlous depend upon the P1l111ning 
Commission, 

It 'depends upon tbe allotment tbat is 
liven to tbe Minister by the Planning 
Commission. In tbat case, wbere is tlie 
DeCessity for a Minister at all, and wbere 
is tbe necessity for a separate portfolio of 
a Ministry at all for transport, sbipping 
and barbour and all that? Tbat is why I 
say the Minister bimself bas no 'pOwer: he 
is powerl~s. If any grant is to be sanc-
tioned liy Parliament tbat is meaningless 
if everytbing has to depend upon tbe wblms 
and fancies ,of the Planning COOlmiaaion. 
So, the Planning Commission is above tbe 
Government: it is above the Cabinet and 
it is above Parliament and above the wishes 
of t he people. 

What sort of Planning Commission is 
this? It is only some impractical theore-
tillians forming a Planning Commission. 
They have no practical knowledge oC men 
and things in the world or at least in this 
country., Some theoreticians are there who 
have spoken mucb but bsve dOJle 1i!t1e 
about anything in the country. They have 
not seen any villap at all. Some theOre-
ticians who have studied something in the 
books formulate some plan without refe-
rence to tbe actual state of thinp in the 
villages especially throughout the country. 

The nature of tbe Planning Commission 
itself is very impractical. Tbey have no 
practical knowledp and Clie plans thilt 
bave been chalked out by them have noth-
ing to do with the actual requirements, to 
better the lot of the common man, Hither-
to; three five,year Plans have been imple-
mented, and it is an admitted Cact tbat, all 
these five-year Plans on wbicb tbey have 
spent about RI. 20,000 crores have ended in 
a dismal failure. Tbat bas been admitted 
and iC tbat be so, if tbe plans tbat have 
been formulated by tbe Planning Commis-
sion by spending ,Rs. 20.000, crores have 
failed, wbere is tbe necessity for tbis 
Planninll Commission at 11111 'It' should 
bave been scrapped long, 10llg ago. In 
fact, I will quote one or two instances jnst 
to show how tbeir' plans bave 'gone wrong 
and bow the Planning Commission bas no 
knowledp, bave. no interest in the welfare 
of the people oC the country. They have 
formulated the live-year Plans and for the 
implementation of. tbese five-year Plans 
which they Uvo 'formulated, we have 
\lorrowll\l In! 1~9 ~lIIPBtion !If 011 

the lines indicated by the Plannlnll Com-
mission several thousand crores of rupees 
from foreign countries, but curiously 
enough, they have not given any pIa 'or 
any scheme or ay means or any ways to 
show how these loans are to be repaid to 
the foreign countries. There is no such 
plan envisaged by the Planning Commission 
in their plans. 

Only two or tbree days ago, Dr. 
Su,hila Nayar, a veteran Congress Member, 
has stated in Hyderabad that the future of 
our generation has been mortgaged to the 
o:Jtside world. If that be so, where is the 
necessity for such a Planning Commission? 
Take the indigenous plans that have been 
given by this Planning Commission and 
tbat should have been carried out by our 
Congress government. All tbeir schemes 
aim at giving unproductive, unremunerative, 
luxurious plans. The public sector plants, 
involving several crores of rupees like tbe 
Rourkela plant, Dhilai plant, etc., etc., 
bave ended in heavy losses, In spite of all 
these monetary losses the country's money 
is being thrown into the sea into tbe ditcb 
wit bout consideration being given to the 
money that is being drawn from the viltalOS 
from tbe ryots. Nobody is prepared to 
revise bis own plan, neitber the Cabinet 
nor the Planning Commission. In fact, 
after seeing tbe enormous losses of public 
money in the public sector and otbet non-
productive and unremunerative schemes 
and unwanted scb~mes, lhey ought to bave 
revised tbe plan and scrapped the Plann-
ing Commission mucb earlier. I will cite 
just one or t~o instances. The family 
planning schemes, the NCC scbemes, tbe 
block development scbeme-these are 
scbemes which are unproductive. 

Tbey are unremunerative and unpro-
ductive. Wbere is the urpncy for all 
these schemes ? 

AN HON. ME,MBER: Family plann-
ing means 'unproductive'-no production. 

SHRI SXA VIER: It is an inhuman 
plan that does not bear fruit, There i. 
no necessity to implement all these scbemes. 

Take tbe STC, Food Corporation, etc. 
One of my friends said, the Dritishers anne 
to India as traders and then became rulers: 
Dut tbe Congress became rulers first and 
tbqll t!loY lIay; \IfCOIIIe tra~. 111., 
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[Shri S. Xavier i 
would not he able I" deliver the goods to 
the people. 

Ha. the Planning Commission ever set 
its dyes on the unemployment problem, 
which is very vital 0 Every day dozens of 
people come to S'ee us MPs and MLAs 
saying they have no jobs. But the Plann-
ing Commission is sitting quietly not at all 
worried ,bout these things. Because of 
the ill-planning, deficit tinancing, devalua-
tion, inflation and high prices have resulted. 
The whole cOllntry has been burried in 
ubysmal depth of misery and sorrow on 
account of their ill-advised planning. 

In these clrcum,tallces. I would 80 to 
the extent of saying that the Plaftlling 
Commission should be scrapped, because it 
is superfluous. Th~l'e is the Cabinet and 
there are Legal Advisers. Financial Advisers 
Economic Advisers, Educational Advisers: 
etc. in every departmenl. There is no 
necessity for a separate body whir-h is 
irresponsible and not answerable either to 
the Cabinet or to the country. If they 
are not prepared to scrap it, at leasetlet 
them implement the recolBmendations of 
my friend, Mr. Hanllmanthaiya, which arc 
practical and which will prevent the country 
from getting into further trouble in future. 

MR. DEPUTY-SPEAKER . Motion 
moved : 

"That this Htluse is of opinion that 
the Planning Commi •• ion be reorganised 
on the basis of the recommendations or 
the Administrative Reforms Commis· 
~i"n. 

Time is limited. 

SHRI S. KANDAPPAN (Muttur). It 
is an important subjo.:t and time should be 
extended. 

MR.. DEPUTY·SPEAKER: I cannot 
deprive the mover of the next resolution 
the opportunity to move it. The Minister 
would require about 20 minutes and the 
mover has to reply ultimately. Sinl.:e 
thtre arc a number of members, they should 
be brief and to the point. No irrelevant 
iSllies should be brought in. Then oilly I 
can accommodate mort. 

~~ -.rr, '!NT iif1: If~~ ~1 ffi;r !fiT 
~~rrrl~~f.I;~ 
~ ~T ~'q' 'I\"{ 1m ...,.~ I jf \lI'mIT 
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~~~~,~ ... ~'T~rfll; ~ 
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~ ~ ~ ~~I~...-rmft~f.I; 
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it 1fT ... it ~,,,, f..,,,,P.il'lilJl< ifiTir 'I"{!"l ~ 
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;t ;tt ;ttrIf ~ ~T ~ ~ fit; IT< \if~ 
~11f q'~ ~ ~!j ~ or~T '!iPr ~ lim 
~l~~~i!>'t~tF~tmfi 
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~~~flI; ~'ti1'IT~ifq:, lf~ 
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[Shri S. Kandappan] 

Whatever idea the Government bave in 
mind, there is definitely a case for chan-
ging the set-up of the Commission and to 
see that it becomes not a sort of super-
fluous body sitting in judgment on even 
Cabinet decisions or decisions of States, 
but rather more of a co-ordinating body 
with a programme of guiding and helping 
the States and thr Centre to promote the 
national economic activities in this country. 

SHRI CHINTAMANI PANIGRAHI 
(Bhunbaneswar) : Mr. Deputy-Speaker, 
Sir, I am opposing this resolution. I am 
completely surprised at the way of ap-
proach that the ARC has developed, to-
wards the Planning Commission and its 
working. I have read through all these 
recommendations of the ARC and I am 
glad that many of these important recom-
mendations whicb really' aim at reorganis-
ing the Planning Commission with a view 
to efficiently work out the planning of our 
country are being duly considered by the 
Government and many of these important 
recommendations having a bearing on tbe 
reorganisation of the Planning Commission 
are being considered and have also been 
accepted. But hen: what I am opposed to 
is tbe peculiar approach of mind to plan-
ning which this ARC has exhibited. It is 
sometbing surprising. The recommenda· 
tion is that as there 's a mixed economy in 
this country, all the private sector people 
should be asked and should act in co-
operation with the Planning C"mmission's 
deliberations, as if all the big monopoly 
houses in this country have not infiltrated 
into the Planning Commission itself and as 
if they are not influencing its working. 
Take the case of public sector projects: 
because,· from tbe morning till evening, 
they are trying to scuttle them and in spite 
of that, if the ARC is not satisfied, it 
cannot be belped. 

AN HON. MEMBER. Unfortunately 

meaningful participation in tbe working of 
tbe Planning Commission." This is some-
thing against tbe very concept of planning 
and tbe creation of the Planning Commis-
sion itself, which Prime Minister Nehru at 
that time had envisaged when there was 
no planning in this country at all. There-
fore, this approach is repugnant. 

Secondly, it has been said that so far 
as the selection of senior posts in the 
Planning Commission is concerned tbey 
should be made from the public and pri-
vate sector undertakings. How can one 
understand tbis? Even somebody can 
plead for sucb a thina in this House, is 
beyond imagination. This is a kind of re-
commendation whicb perhaps the country, 
the Government and tbis House would 
oppose. 

In the end, it has been said that the 
President of the Federation of Indian 
Chambers of Commerce and Industry 
should be associated with tbe selection of 
persons from the comm.rcial and indus-
trial field. How can yau! ask the Federa-
tion? They have thei~ own planning 
forum and every da" from morning to 
evening. the capitaiist friends are writin. 
articles and they have their own writers, 
condemning planning from beainning to 
end, and the ARC wants the President of 
the Federation to be associated in the 
selection of posts to the Planning Commis-
sion. I imagine that they could as well 
have recolDmended tbat the President of 
the Federation should be the President of 
tbe Planning Commission I That sbould 
have been the real recommendation of the 
ARC. 

AN HON. MEMBER: But Shri 
Hallumanthaiya belongs to your party. 

MR. DEPUTY-SPEAKER: Let him 
proceed ; take your time. 

that is your planning. SHRI S. KANDAPPAN: Let him say 

SHRI CHINTAMANI PANIGRAHI : 
You listen 10 me. You will be surprised 
10 read this. It has been said that "we 
believe that having adopted tbe policy of 
mixed economy it follows that the private 
,.ector should be given aD opportunity for 

somethinl to improve the Planning Com-
mission. 

SHRI CHINTAMANI PANIORAHI: 
1 submit this for the consideration of this 
House. In appointing Shri Oadgil as the 
Peputy Cbairman of tho PI~ Co/llnlQ. 
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economic and fiscal policies of this coun-
try? Not at all. The targets that have 
been envisaged by the Planning Commi-
ssion have not been achieved in anyone 
sector, either the agricultural sector 
or the industrial sector, or the petro-
chemicals field or any other. In none of 
the sectors have they achieved any targets 
that they had set out to achieve. Tbat 
is because they are not the final authority 
to implement planning in this country; not 
even the Central Government is tbe final 
authority; but it is the States. Excepting 
in regard to the public sector projects and 
certain things that come directly under tbe 
Centre, all th:tt they do is to prepare 
the plan and give it to the State finally to 
implement it. 

I would like to ask of the Prime 
Minister whether all these years they have 
on any occasion given any substantial 
thought to this issue whether tbey have 
associated the people who are really aoing 
tD implement plans. Even the sD-called 
NatiDnal Development CDuncii wbich 
used to meet once a year was just called at 
sbDrt nDtice and given SDme brief; some 
nDtes were circulated;. whetber they agreed 
witb it or not, GDvernment would go abead 
witb tbe so-called plan to implement it 
without knowing what are the priorities, 
wbat are the condilions prevailing in tbe 
States, what the approach sbDuld be to 
problems in particular States and so Dn. 
With the result that this sort of planning 
has nD relatiDn to tbe people who are to 
implement it. It is just like our ortbodDx 
type of marr;age where tbe boy does not 
even see the girl. The parents fix up the 
marriage and the boy goes and puts tbe 
rhaU. 

AN HON. MEMBER : It has changed 
nDW. 

SHRI S. KANDAPPAN: Only in 
some places. 

Unfortunately with this Government, 
it has not changed. They fix the plan and 
then ask State to get itself married to 

J it whether they like it or not. This kind 
t of attitude is in a large measur~-·I. would 
II not say totally--is responsible for the 

failure of planning in this country. 
So hen: is a suggestion by the UC 

wbicb tl1ink GD~rllJllOllt IbDUl.d do woll 

to accept. I think tbey are tbinkiog on 
those lines to see that there are planniDJ 
cells Dr departments created at the State 
level. It sbould start from tbe base; they 
at the State level should draw up the 
plans and refer tbem to the Planning 
CDmmissiDn bere and they should be givOll 
SDme sort Df final autbDrity Dn decidiDa 
the priorities and loing abead with the 
plans in the respective regiDns. ThOll we 
will have an appreciatiDn Df planniDa Dn 
the part of the peDple. It will bring 
about a psychDlogical change. As ·Sbri 
Kamatb . has rigbtly pointed Dlit in his 
dissenting nDte, we bave tDtally failed to 
cr:ate a psychological atmDspbere in this 
country in this respect. That has IDt tD 
be created; Dtherwise. we can neYCr succeed 
in tbis planning; 

As regards making the planninl body 
more an expert body, in their interim re-
port in the very preface the ('oOmmissiOll 
say. 

"The mDst important Df our reco-
mmendatiDns is tbat the Planning 
Commission hereafter shDuld be an 
advisDry body freed cDmpletely of all 
its functions executive in character". 

It may be difficult arler so many years 
tD totally alienate the .Plannina bDdy from 
the powers it bas so far enjDyed. but I 
think still it shDuld be attempted and it 
will be IDod tD the country and tbe.Co-
mmission alsD tD be an expert bDdy and 
nDI an executive body. 

It is a· strange development that has 
taken place with regard to the planning 
body. Even the Chairman Df the previDus 
Finance CommissiDn, Shri Rajamannar, 
has pointed out in his report the anoma-
lous situation in wbich the Planning Com-
missiDn is placed. It has nD itatutory 
authOrity. We do not knDw frDm wbom 
it derives its power. It i. answerable to 
nobody, not even tD tbe Cabinet, not to 
this. House any way. But it dIctates our 
policies. it finalises our economic activities 
and determines all the aspects Df or 
econDmic life. It is nDt cDntrDlIed by, 
or answerable to, anybody in tbis country. 
This is a very curiDus position for tbe 
Commission tD occupy. 

It js hiah time it.is <lODt..u.i bt' ..... 
bDdy. It shDuld deriwe its ..-... 
fr9ll! Par~t or frDm tho CoAItitll~ 
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[&hri Sradbakar Supakar] 
alo, can be considered and the presCJIt sys-
tem of relations between the Central Govern-
ment and the Planning Commission can 
be revised to a certain extent. 

It is true that the Planning Commis-
sion should not be bogged with, should not 
have so much of executive' functions. 11 
should be in a position to yield dispdssio-
nate advice 'to the Government, and in as 
much as the Ministers of the Central 
Government are members of the Planninl 
Commission or are associated with the Plan-
ning Commission, wbat happens? Of 
course, the Administrative Reforms Com-
mission says that the Prime Minister and 
the Finance Minister should be associated 
intimately with the Planning Commission 
without becoming either the Chairman or 
a Member of the Plannilll Commission. I 
do not know if any subatantial difference 
is made on account of their becoming or 
beiDa Members of the PlanninB Commis-
sion. As it is, I think, the responsibility 
of the Prime Minister and the Pinauce 
Minister to this House, to the States, and 
to the country at larlle cannot be lIBin-
said. 

In my personal opinion, they should 
continue to be members of the Planning 
Commission and they should be responsi-
ble to this House and also to the country 
for whatever is done or omitted to be done 
by the Planning Commission. 

My observation on the second point 
is covered by my observation on the first 
point itself. Wherever there is a differe-
nce between a hilh-powered committee and 
tbe Central Government, since the ultimate 
responsibility to tbis House and to tho 
country at large rests primarily with tbe 
Prime Minister and also witb tbe Finance 
Minister and her Cabinet, therefore, it can-
not be gainsaid that tbe Prime Minister 
and her Cabinet are free to brush asido tbe 
recommendations of tho biBh-powered com-
mission. But I tbiDk tbat tbey are not 
brusing it a side, ond I am quite sure tbat 
tbey will live the recommendationa of the 
Administrative Reforms Commission. the 
weisht that they deserve and will take 
thoee recommendations into considera-
tions. 

SHltI S. KANDAPPAN (Meltur): 
TIleR is an interestinl proverb in Tamil 

that a POllor set out to create an imase of 
Lord Ganesh but ended by crcatinB a 
monkey. That is exactly what has happened 
with the Planning Commission. The 
object of the creation of tbe Planning 
Commission was in a way quite laudable. 
But after creating th" Planning Commission 
in the fifties, Government have miserably 
failed to utilise their experience and stream-
line it in such a way that there is appre-
ciation of planning in this country and it 
would really deliver the 100ds for whicb 
purpose it has been set up. 

what has happened in this country 
after the setting up of the Planninl 
Commiss,ion? The Planning Commission 
has been set up for the economic d cvelop-
ment of this country. Congressmen have 
got a knack of side-tracking the issue and 
whenever we criticise planning they imme-
diately say that we are against planning. 
It is not 80. Unfortunately whatever they 
touch they brinl it into disrepute or dis-
grace. Even in regard to the so-called 
socialism, I think if the Congress had not 
taken up tbat concept, it would have had 
a better chance in this country to thrive. 
It is after they had adopted tbat resolution 
on democratic socialism and then gone on 
to create monopoly concerns and mono-
poly bouses in this country that the people 
begall to suspect the very concept and have 
lost faith in the concept. That is what is 
happening in all sectors and that has been 
happening with regard to planning also. 

During the last three years, there has 
been no planning whatsoever in the coun-
try, but we do not find any hue and cry or 
any clamour from the people that we 
should have planning. Instead of it, un-
fortunately even the people are very comp-
lacent in fact. some people feel very happy 
that there is no planning at all. That is the 
sorry state of affairs that we find today 
where Government by their mishalldling of 
the situation have brought low the prestige 
of planning itself in this country. 

In all these past three plans, wbat do 
we find? After all. planning means a 
certain scientific approach to a problem. 
Was there any scientific approach in our 
planning? Was there any approach on an 
aU-India basis? Was lbere any real 
economic approach 10 aive sbape to/ tbo 
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SHR) PILOO MODY: ) sugllest that I 
Dr. V. K. R. V. Rao should be asked to I 
intervene. He is responsible for a part off 
the disease. ! 

THE MINISTER OF TRANSPOR~ 
AND SHIPPING (Dr. V. K. R. V. Rao) t' 
Tbank God I You have said only a part a 
tbe disease. 

SHR) SRADHAKAR SOPAKAR (Sam-
balpur): Mr. Deputy-Speaker, Sir, two 
very important principles are involved in 
tbis Resolution moved by my han. friend 
from the opposite side. 

Tho first is tbat wben tbere is a differe-
nce of opinion as between the recommen-

. dation of high-power Commision and ·the 
Government, wbat sbould be done. The 
second, equally important, is about the 
function and the responsibility of the Plan-
ning Commission. I would, first of all, 
deal witb tbe second proposition, Ihat is 
to say, wbetber the Planninll Comm.sson 
should be merely an ~pert body as is sug-
lIested by the Administrative Reforms Com-
mission or whotbor, in the other extreme, 
it should be some sort of a super Cabinot 
wbich should be empowered to· overrule tho 
decisions of tbe Cabinet botb at the State 
level and at the Contral lovel, I would 
submit tbat there is no justificatiOD for 
acceptiq eithor of tbese extreme views 
and, 1 think, that we may tend to justify 

the demand of both sides, namely, tbat the 
Planning Commission should have a very 
high responsibility on the one band and it 
sbould also con.ist of experls who are real 
experts on planning. 

This problem arose aboul ten years ago 
when the Estimates Committee was consider-
ing this matter. The late lamented Shri 
Balwantrai Metha w... Ihen the Chairman 
of the Estimates Committee and Panditji 
was the Prime Minister. At that time the 
Estimates Committee made a similar teCom-
-mendation, namely, that the Planning Com-
mission should not have so mucb of execu-
tive functions, bnt it should be some sort 
of an advisory body, that the Central Minis-
ters should not have so much of involvement 
in the Planning Commission. I am only 
stating the sum and substance of the recom-
mendatinns of the Estimates Committee. 
At tbat time, tbose recommendations of 
the Estimates Committee were not accepta-
ble fully to the Government. Tbe recom-
mendation that is now made, so far as the 
main points of the nature and function of 
the Pla~ning Commission are concerned, is 
similar to the recommendations that were 
made by the Estimates Committee at that 
time. 

Now, the Administrative Reforms Com-
mission made an interim report last year, 
which contains 14 points. Only tbis point 
is importanl and, so far as tbe other recom. 
mendations are concerned, most of those 
recommendations should be acceptable to 
the Government and there should be abso-
lutely no difficulty whatsoever for the 
Government to accept those recommenda-
tions. For example, so· far as the constitu-
tion and the function of the National De-
velopment Council is concerned; how many, 
members there sboulJ be in the Planning 
Commission and whether there sbould be 
the responsibiiity of the Ministers of diffe-
rent departments regarding planning in 
their own departments-all those things ... 
should be acceptable to the Government. 

Bul so far as tbe fundamental point is 
concerned, I think, th.t needs a study and 
I hope, the Government will live a deep 
consideration to the malter and ~ wbether 
tbe wise recommendation of the Adminis-
trative Reforms Commission now and 
the ·recommendation tbat was made bv 
tbe Estimates Committt.e about teD yean 
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[151"1 no ;no f6ll'r.:T] 
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it;~i:r~~~~~~ 
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~ ;rn ft '!i"~ I ;m: ifIi If'lft ~m.r 
it 00 ~ I ~n: ifIi ~ '9'TIf ~it 
.fftU" ~~..n- ~ ~ fit; 
tII'Iit ~ 'Ii1lf fiI;in ~ I ~ iil'iiI' JR" ~utf.!;w~~ ~'Ii1lf 
.fir;lfr ~T I!roiT It>T1I'f.!;ll'f ...... 

,ml J,.QJQ PMBHU IUdipflj : Jiow 

is all this relevant? They are all irrel~ 
vant. 

MR. DEPUTY·SPEAKER: Since he 
is raising the questioo of relevancy. may 
I ask hin; ooe questioo. Tlte Resolution 
is ahout the reorganisation of the Planninl 
commission. But the sponsor of tbe Reso-
lution said: s,:rap the PIBDniq ColIIIIIis-: 
sion. Was it relevant? 

SHRI PILOO MODY (Godhra): I 
think you have misinterpreted what the 
hon. Member bas said. He had at no time 
said : scrap the Planning Commission. He 
sa;d : if you cannot scrap it, at least impIo-
ment the recommendations of tbe ARC. 
At no time had he suggested that it sbould 
be scrapped. 

MR. DEPUTY-SPEAKER: I was 
very closely following the speecb. There 
were so maoy irrelevant remarks. But I 
never interrupted him. In the same way. it 
is not correct to interrupt another bo •. 
Member. Let him proceed. 

SHRI D. N. TIWARY: I am not 
going outside the Resolution I am only re: 
plying to the interruptions of the hon. 
Members. I bave no inteolion to go out-
side the Resolution. 

it IRl'I' ~ ~ ~ '" fit; If'lft Q 
~ ~ ~~ ~o 'l'n:o ~l. iI" 
1TI~ firf.Jm: l!\T ~ ~ I Q;lIi ~~ror 
fuli it;~if~ <n:~~ fuli 
"4t ..-r ~ ~ I ;rr,n: ftqTi ~ik it; ~ 
~I mi'fa" l!\T\3'!Jq;:~~.m 
~ 1ft ll'il:~f.!;~~~ ftm. 
fuffl!\T~'R~~I~it~ 
fu'!irfuT '1ft '1ft ~ ;;IT tOTrf.itr Ifi1flv;r it; 
rro;r <n: Sl1JIif mi'q't I 

~ W'RI 'lit ~ if I!ifI' 'Tf ~ ~ ~ 
~f.!; ~~ ~ ..n-1lI'I<: ~ 
~l!\T t«'I'lT-!Ir.'\1T ~~~I~. 
~ ~ if ~ l!\T Ifi1r Rl'R't;rr ~ 
IT{ ~fiIr ~ ~ ft tFt~ if ~yr 
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;;ftflI; lfT~ ~)f!f;~~it; ftor1l:'I>'T 
tifT "(~~I~) ~~qf~~ 

~);ft ~ f;r~ f!f; ~ ~ ~ flI; 'ffl 
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sion, the Government has considered in 
right earnest til urgc for rc-organising the 
Planning Commission so tbat it can really 
overcome the sbortcomings whicb tbe 
Planning Commission has really faced. 
Mr. Gadgil himself said after he assumed 
office that it was an important question 
which relates to the new strategy of plan-
ning to be evolved. It was his concept of 
thinking; he s'Lid that all plmoing should 
be developed from below. Mr. Gadgil 
himself has formulated a new concept of 
plannhig when the fourth Plan will take 
efl'ect. So, in that respect, tbe Govern-
ment by appointing Shri Gadgil as Deputy 
Cbairman of the Planning Commission bas 
also accepted the tbinking of tbe ARC, to 
make tbe the Planning Commission an 
efficient and efl'ective body. 

About the mixed economy whicb the 
ARC is speak ins of with regard to the 
public sector and private sector, may I say 
that the private sector had been given 
the sreatest opportunity to develop in 
these 20 years? A recent analysis of 
tbe production and utilisation of 
capacity for 1965 and 1966 in reapect 
of 400 industries in tbe private sector 
sbows that production bas declined in res-
pect of 133 industries including agricultural 
macbinery, steel castings, steel forgings, 
electric fans, electrodes, etc. In agricul-
tural macbinery only 10 per cent of the 
capacity was utilised in 1965 and in 1966 
nearly 76 per cent remined unutilised. So, 
the private sector bas been given the 
biabest opportunity and scope to develop, 
but it bas not utilised Its licensed capacity, 
Now somebody says associate private sector 
with tbe public sector so that everytbing 
may 110 to dogs completely and there may 
be no plannins at all. Wben Bbanswasura 
was liven tbe boon by Sbiva, he said, "I 
will first try it upon you". Like that 
perbaps the ARC is trying its boon first ('n 
the Planning Commission itself, so that 
whatever of planning is still left, it may 
completaly vanisb and no scope remains 
for planned development. 

SHRI LOBO PRABHU (Udipi): Sir, 
the most important recommendation of 
the ARC-·they have muted it out of 
"!lferonce to the lady Prime Ministrr- is 
that tbe Prime Minister and the Finance 
~inist~r shoul\1 be !1SJo~iated willi, l1li4 

should not be Chairman and Member of, 
the Planninl Commission. The reason for 
this had been exemplified in tbe report of 
17tb April and the Prime Minister has declar-
ed herself along with the Planning Commis-
sion apinst the ARC report. The ques-
tion is, is sbe goinl to retreat from that con-
drmnation and if not, is ber Cabinet going 
to disagree with what the party and Parlia-
ment are loing to do apinst the decision 
of the Prime Minister and tbe Planning 
Commission? This is the reason why the 
ARC has recommended that this planninl 
body should not be liven the superior 
status of doins what it likes with the asso-
ciation of the Prime Minister and the 
Finance Minister. 

The second recommendation is that the 
Planninl Commission should be an CApert 
body and should bave no executive powers. 

. Nowhere in the constitution of the Plan-
ninl Commission have executive powers 
been given. It amazes me that the Plan-
ninl Commission should claim executive 
powers. It is essentially a body to advise 
the Government and not to carry out the 
work which is done in tbe ministries. It 
is not understood by this House and tbis 
country how this work is duplicated. We 
have not that much money to waste, tbe 
same number of officers dOinl to the same 
tbinl. 

The tbird recommendation is that the 
private sector representatives should be asso-
ciated with planninl. I was ralber amazed to 
hear the last speaker oPPOSinl this reco-
mmendation. Still it happens that in every 
ministry of tbe Government they associate 
the private sector. Is it any stranae that the 
Planning Commission should do so. If our 
hon. friend tbinks that he is in Russia, that 
the private sector should not exist at all and 
that it sbould be treated witb not only 
suspicion but with algression, then the 
position is difl'erent. But I am surprised 
that tbere should be a Member of the 
Coqress opposing tbis and saying that the 
private sector has no right even to co-
operate with or advise the Governmcnt. 

SHRI CHINTAMANI PANIGRAHiI: 
They had their opportunities, but they arf 
lIot dev.lop~, .. 
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SHRI LOBO PRABHU: How much 
has your Public sector developed? Sir, I 
can talk till the cock crows about public 
sector and what it has dODe, but tbere is 
no time and you are rushina me. 

These recommendations are simple. 
These are loaieal recommondations. If the 
Prime Minister only recognises tbat she 
should not commit herself in a small body 
apinst her own authority, she should be 
detacbed, free to decide wbat the Plannh" 
Commission recommends and free to decide 
what the Cabinet thinks, tben if sbe ex-
presses and commits berself to tbese views 
along with a body in a manner against tbe 
recommendation of tbe ARC I think sbe 
berself will feel unbappy. I would request 
ber to withdraw from tbe statement and 
also to withdraw from the Planning Com-
mission because that is tbe only way to get 
the Planning Commission give tbe right 
advice to ber and to the country. 

SHRI K. R- GANESH (Andaman and 
Nicobar Islands): MR. Deputy-Speaker, 
Sir, I rise to oppose the resolution moved 
by tbe hon. Member, Sbri Xavier. The re-
commendations of the Administrative ROo 
forms' Commission, since it is a hiah-power-
ed body, deserve serious consideration by 
the Government. There is no doubt about 
tbat. But, Sir, I Join witb my colleaaue 
and friend Sbri Chintamanl Panil1'ahi that 
some of tbe recommendations of tbe ARC 
cut at the very root of planning in this 
country. We have adopted planning as a 
way of building a prosperous economy. 
We have adopted plannina because in a 
country of our maanitude, in a country of 
our complex situation, there is only one way 
to build a national independent economy 
to banish proverty and destitution from tbe 
country. to remove the disparities between 
the various reBions of this country, to re-
move the disparities between the various 
sections of the people, and that is to put 
tbe public sector in a commanding position 
because only throllah the public sector he-
ina in a commanding position it .will be 
possible for the Government to mobilise 
tbe resources of tbe country and to use 
them in the direction of a socio-economic 
cbange. 

The Planning Commission was not a 
body of experts only. Tbe Plannina Co-
mmission was lIot conc;c.ived as a bod)' 
w\lich wUl ~~111"~ lifuroe. for tlla* .".0 

blve many other aaencies. The P1annilllJ 
Commistion conceived of by the arcbitect 
of planning in tbi. country, Sbri Jawahar-
tal Nehrll, was an instrument of social 
cbanae in tbis country and unless that so-
cial cbange is brouah t about t he concept 
of plannina will continue in tbis cOuntry. 
So our difference is tbat the tbinkinll of tbe 
Administrative Reforms Commission cuts 
at the very rnot of planning because if 
plannina is decentralised and it is aiven to 
tbe various States then it is definite and 
quite poSilible tbat instead of centralised 
planninll which alone will be able to estab-
Iisb aD edifice whicb we require in tbe 
present period it will be split up. 

Our friends in their anger towards the 
party in power go on criticising UI sayin. 
tbat nothing bas hoen done durina the 
Plan periods. 

I am not onc of tbose wbo w(luld say 
tbat planninll has hoen implemented in a 
way tbat some of tbe socio-economic pro-
blems of this country have been solved. 
But tbe fact cannot be donied--it is a fact 
of our Iife-tbat planning during tbe last 
15 years bas establisbed an economic ba80 
in tbis country. There is a heavy industry 
base in tbis country as a result of whicb wo 
were in a position to stand up to Pakistan 
and Cbina when ali tbe Corelan collabora-
tors refused to belp us. An oconomic base 
bas hoen built. 

SHRI S. Xavier: Wbat has the Plann-
ina Commission to do witb it ? 

SHRI K. R. GANESH: You tbink 
only of the Planning Commi9lion. Tho 
very discussion of Planning is a discussion 
of the entire facot of tbe life of this country 
otberwise, you cannot discus. Plannlna Co-
mmission. Tbe Administrative ReformsCom-
mission Committed the mistake in the sense 
that it brought about a dIscussion of tho 
Planning Commission in its narrow concept, 
witbout taking into condderatloli tbat tbe 
Planning Commission was OIIvisalled as ·an 
imtrument oC bringing about a socio-econo-
mic cbange. 

Only two days back we were discussina 
tbe cbanaes tbat are taking place in a bigb-
Iy industrialised country like Czechoslova-
kia. The political changes tbat are takina 
place in Ezechoslovakia today are as a re-
,ult of tbe economic cbanges tbat havo 
~p~th~: . 



We were surprised to learn tbat tbere 
are many brancbes of tbe Czoeboslovakian 
economy and Czechoslovakia is a 'higbly 
industrialised country in Europe, wbicb 
bave been subsidised by tbe Government 
so tbat an industrial base miaht be laid, 
You will be surprised to know tbat Czecho-
slovakia bas built a steel mill, which bas 
cost mucb more tban wbat it cost many of 
tb. European countries, beQuse it wanted 
to be independent, as far as stccl produc-
tion is concerned, wbicb is a basic thing 
for industrialisation. 

It is not tbat we are saying that the 
recommendations of the Administrative Re-
fORll1l Commission do not deserve any se-
rious consicloration. Bot tbe talk of 
JMaDinJful co-operatien by the private 
sector witb the P1auins Commission, as 
my o:ol1 ... uo bas poioted out, is a very 
dallJCl"ous tbinkiJIg and that should not lie 
allowed, as far as the PlaBnins Commission 
is cOllCerned. Tbis Parliament has disclII&-
od time and asain how the association of 
tbe representatives of the private soctor bas 
brouBht about a sel back for the economy 
01 our country. 

One of the binest problems facing 
this, country is tbo reorganisation of the 
entiro administrative machinery of this 
<lOUDtFY. I think the ARC would bave 
done better if it had applied its mind to tbe 
reorganisation of the administrative maclri-
nory, wbicb is the instrument for brinl-
illl about a social change in'lbis countty. 

SHRI VASUDEVAN NAIR (Pccrmade): 
I rise to oppose this motion. But, in that 
process, I do not want to give an iDipre-
won that I want to support the kinil 'of 
planning' tbat is goinll on in this co unIty. 
Since tbere is very Ii ttle time at Diy dis-
posal, I can only state our basic position 
on the question of plannins. I cannoi go 
into much detail. 

At tbe very outset, I would like to say 
tbat it is a pity that tbe report of the Ad-
~rative' Reforms Commission bas be-
come a conveaient weapon in the hands of 
tlHJBe who want to destroy planning. 

17-44 bra. 

[Slirl C. S. nhhloli in IheCh6;,..] 

SMRI PILOO MODY: Who wanlS to 
destroy plllllJlins 1 

SHRI VASUDEVAN NAIR: You 
are very clear about it, I hope. The 
Mover of the Resolution, a member of the 
Swatantra Party, is very clear in his mind 
tbat planiJinll should be scrapped and the 
PlunlJlg CbrinDl,sion sbould be srapped 
Shri Piloo Molly may not allree with bim. , 
Thllt means tbat there is difference of 
opinion in tbe Swatantra Party. 

SHRI S. XAVIER: I have been mis-
understood. 

SHR:I VASUDEVAN NAIR: Any-
way, in so many words he has said that the 
Planniog Commission should be scrapped. 

SHill S. XAVIER: That is, as it now 
work •. 

SHRf VAS'UDEVAN NAIR: I tbink 
the meaiiing jog very clear to aU concerned. 

saRr PILOO MODY: But it is not 
COl'lsisfent with what you have said earlier. 

SHItI V ASUDEV AN NAtR.: I should 
like to make it clear that the words of the 
Administrative Reforms Commission are 
not so sacred. Their reports are not so 
sacred. Their report's are not the last word 
on tbe subject. Tbe Government or the 
Parliament should not take the reports of 
tbe Administrative Reforms Commission ill 
that spirit. Of course, they are supposed 
to be an expert body. Tliere are emioeilt 
men i.Ji that commission. But the debate 
that bas iaken place already in the House' 
is clear evidence that they also can go 
wrong. So, the Administrative ReForms 
CoDlmisdolr may not bt depended upon by 
those who want to destroy planning and 
ibe PlaDning COmmission. Let us look at 
Ihl! subjeCt on its merit. 

As my boo. friend from the other side, 
said-tbere are at least some friends there 
wbo even ,now think that tbe Planning Co-
mmission was supposed to be an iDstru~. 
mont of social and economic cbange in tbis 
conntry-I also am not prepared to deny, 
certain achievements of planning; I am 
also prepared to accept that we were able' 
to lay tho foundations of heavy industry to 
a certain extent, but where have we landed 
ourselves' today after 15 years of tbis pro-
cess and is it not necessary for all of iii tu' 
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consider seriously why we have landed in 
this mess? 

Everybodv knows that today there is no 
plan. The plan is hanging in mid air. We 
do not know where it is. And our country 
today is passing through a very serious eco-
nomic CriSIS. Tha t shows that we have 
erred and erred fundamentally somewhere. 

The Planning Commission is made a 
scapegoat 'actually. What is the Planning 
Commission? Some people say that it is 
super-cabinet. But really the Planning 
Commission can only implement the poli-
cies of the. Government. BasicaUy Yie 
should look at the policies of the GOft11l-
ment. There is no use finding fault with 
the Planning Commission by itself. Maybe, 
there are weU-meaning people with a pro-
gressive outlook, not llke the Swatantras 
and others in this country, who want to 
tak-e this country out of this morass, in the 
Planning Commission. There may be ex-
perts disinterested in politics. There may 
be expert economists disinterested in poli-
tics of the right variety or of the left varie-
ty or of the centrist variety; but, maybe, 
their hands are not free because of the policies 
of this Government because ultimately the 
policies of the Government matter. There 
it is common knowledge to any person 
who examines the situation in a disinteres-
ted manner that in spite of all this talk of 
plannin g as an instrument of social change, 
we have only helped the establishment of 
monopoly in this country. Actually, the 
fight between this side and that side, accor-
ding to me, is a shadow fiaht. 

SHRI D. N. TIWARY: Question. 

SHRI VASUDEVAN NAIR: There 
is not much to fight between the two. One 
can understand their opposition to planning 
because they want only the thriving of the 
private sector in this country. They want 
to eliminate absolutely any kind of plann-
ing, any kind of control and any kind of 
public sector. Of course, the Congress 
Party and the Central Government talk of a 
mixed economy. I do not know what is 
their perspective. They pass their glorious 
resolutions. Even after the debacle of 
1967 electioDS they talk of the areat ten-
point plan and what-not. We all know 

what happened even about this ten-point 
plan. 

SHRI S. KANDAPPAN: It is put in 
the cold storage. 

SHRI VASUDEVAN NAIR: The so-
called nationalisation of banks has ended 
up in the ridiculous social control of banks 
and trying to control the employees there-
by. We all know that. So, all the taU 
talk that had been going on in this country 
all these years has ended in the greatest of 
economic crises. 

The point of view held by us, by people 
like us and our parties is very clear. There 
should be re-thinking about tbis subject. 
There is no doubt about it. But it should 
not be in the way suggested by these 
friends. There should be some heart. 
searching mainly by those sitting on the 
treasury benches, not by the people in this 
country. The people are paying very heavi-
ly for the Himalayan bl unders, the wrong 
policies, that the Congress Party have been 
following all these years. If they talk 
about socialism and build up capitalism, if 
they talk about one thing and implement 
another thing, how can people have faith in 
them? They are expressing their lack of 
faith in them and the lack of faith in the 
kind of planning that has taken place. I 
do no.t have time to go into various details 
as far as planning that has already taken 
place in this country is concerned. 

11 was only very late that they thought 
of having some decentralisation. Many of 
the State Governments were askin, the 
Centre to allow them to have planning 
orpnisations. As far as I understand, for 
a long time, the Central Government stood 
apinst it. Even now, as far as I under-
stand, the State Governments a re not given 
real initiative in planning as far as their 
regions are concerned. I fully agree with 
my hOll. friend, Shri Kandappan, on that 
question. The complete initiative should 
he a\lowed to the Stllte authorities. You 
cannot have everythin, hanging in Delhi. 
All these questions have to be seriously 
considered but not, for God sake, on the 
lines suuested by Shri H.n~manlhaiya and 
the Administrative Refolms Commission. 

So, I oppose the Resolution. At the 
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same time, I would request the House, on 
another occasion, to seriously consider tbe 
question of reorganisatiun of planning 
from another direction. 

SHRI HANUMANTHAIYA(Bangalore): 
Mr. Chairman, Sir, I did not want to inter-
vene in this debate. The allegation made 
that we have given planning a distorted 
look makes me explain the position correct-
ly. 

So far as the Commission is concerned, 
it is none of our business to go into matters 
of policy. So far as tbe constitution is 
concerned, so rar as tbe policies laid down 
arc concerned, tbey are tbere. Wbatever 
administrative structure is required to 
implement these policies and tbe consti-
tutional provisions has to be worked out. 

Really, the two friends who spoke and 
tbe eminent member from the Communist 
Party spoke from ideological point of view 
with which I am not concerned, with which 
the Commission is not concerned. The 
Government of India, even under the late 
respected Prime Minister, Shri JawaharJal 
Nehru, through its Industrial Policy Resolu-
tion and through its various statement., 
has accepted mixed economy, the eo-exis-
tence of private and public sectors. It 
would be the height or impertinence for me 
to advocate the policy of private sector. I 
can understand the ideological fervour of 
my bon. friend, Sbri Vasudevan Nair, and 
some of his friends this side ...... 

SHRI PILOO MODY: And young 
turks. 

SHRI HANUMANTHAIYA: As an 
ideology, there may be much to be said in 
favour. But, as I said, the Commission is 
not the authority tbat lays down ideology. 
If my two friends who spoke about plann-
ing policies and things like that are interes-
ted in it, they arc welcom. to bring a 
Resolution before this House and get the 
Parliament change the present policy of tbe 
Government regarding mixed economy con-
cept of the Industrial Policy Resolution. 
Eor what they cannot get done at the hands 
of Parliament and the party, if they make 
the Commission a scapegoat, it is not the 
way of rendering justice to the Commis-
aion. 

Also this Commission is not appointed 
by the Communist Party. Therefore, we 
cannot .implelIl<;nt their ideology. This 
has been appointed by Government which 
commands majority in Parliament and 
whose policy is mixed economy. When 
you lay that basis, the foundation, of two 
sectors co-exlstmg, working side by 
side, for the good of the country, this 
Commission can make recommenda-
tions in consonance with that policy. 
Therefore, there are some people who 
began to comment on the Commissioll even 
before we submitted our report a year 3&0. 
Some leftist people think that the Com-
mission should make recommendations for 
planning of the type that exists in Russia 
or China or some other country and their 
anxiety to propagate their idea is such that 
they hold me responsible for that. I am 
not responsible for that. Tbey have to 
bring into existence a communist, proleta-
rian dictatorship and ask that body to do iI. 
... t Interruptions) 

17.55 hrs. 

[Mr. Deputy-Speaker in the Chair) 

AN HON. MEMBER: Why proleta-
rian? 

MR. DEPUTY-SPEAKER: I think, 
Mr. Hanumanthaiya's contention is that it 
is absolutely free from ideological barriers. 
... (interruptions) 

SHRI HANUMANTHAIYA: Tberefore, 
for any member to say that we did not do 
a particular tbing on the basis of ideology 
is out of court so far .. tbis point is con-
cerned. On the other hand, I would have 
welcomed them to point out the recommen-
dations and say that this is wrong, tbis 
ought to be modified. I would have wel-
comed that. But this kind of general 
speech, I am not able to answer, and I beg 
of them to see the position of the Com-
mISSlOD. We are not interested in chang .. 
inl the policy, nor are we authorised to do 
it. Our business is merely to suggest IltI 
administrative structure in consonance with 
the present policy of the Government. 

Secondly, about Constitution. Our 
Constitution is a federal Constitution. 
Therefore, we ba>e made recommendations 



[Sbri Hariumantbaiya] 
so as to fit into the federal structure of the 
Constitation, so far as tbe Plan and its per-
formaace is concerned. 

I was saying, and I have to state, that 
even before we gave the report, even before 
tbe recommendation was made, paper con-
troversy went on between the leftist ideolo-
gists and some other ideologists. There-
fore, some sort of prepossessed ideas have 
taken hold of the mind of some members 
and they criticise from that point of view, 
and I would tell them that it is not a rele-
vant criticism so far as tbe recommenda-
tions are concerned. 

SHRI SHIV CHANDIKA PRASAD (Jam-
shedpur): Planning has admittedly become 
necessary to avoid economic savagery and 
waste, to make fuller and better utilisation 
of all available resources, to solve the un-
employment problem, io achieve certain 
social objectives, to fillfil social obligations, 
to better poor man's living conditions and 
to regulate economic relations with other 
nations. To the extent that tbese should 
be achieved throullh advice, guidance and 
supervision, control should be avoided. 

I misht venture to give a suggestion. 
The Planning Commission, after it has fixed 
targets, sbould invite industrialists to pick 
up the projecta they want within six months 
and pay substantial deposit to start produc-
tiotl within a stipulated period or forfeit 
deposit, which should not be less than 5 
per cent of the total project. What the 
people do not pick up, tbe State sllould 
take up to fullil taraelS, but bere also a 
project will go to an officer who guarantees 
f1lltihnent or else pays penalty, but get re-
wardc:cl rur fullibneot. 

1 ... 0 ...... 

II is desirable that p.-ofits go to Ute 
c:ommunity. It is also desirable that, as 
apinst a few, many share p.-olils IhroBgb 
co-eperative action. But how do SUCG 
results follow automatically oace an exter-
JIIlI _up, IIUIchillery, is pnwideG? Why 
should a public servant, wilhOtlt any stake 
or m-rve, act mOte dlicieot.\y aDd 
honestly than an individual working for 
himself and for profits? 

Without a well developed sense of 
locial obligation and superior traiDinl, how 

will he do so? What have we done to 
create luch favourable conditions for him ? 
In the absence of these, are we not wasting 
our valuable resources'? A glance at the 
performance of 0(1£ public sector will prove 
the validity of my statements. What is the 
remedy 7 I repeat that it is the raisinll of 
our consciouSDess. 
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ClR ~ 1IlT;r(r.rn <f~ rrr ~ I ~ 
~m'li16L~ ~ mr Ill'\" ~ 
i!t rrm. 'f\'j' ~1 ~ ~ I . ~ 16L~~ 
om f ? "-'If ~<fi ~ ~ "flf 
~~ I ~~ 'ff;rr ~ l!'~ 
~crr.rr;or~l~mfl~T ~i!t 
~ ~ m~ ~ -ml ~ qfior!l; 
~'{ ~ I ;;f~ ~'" R:JTif if ~ ~ 
~~~trl~'~iIlCI' ~-~ q'{ 

~ 0fI1J; ~rnT ~ I q'jiij' ~ ~T ~
~"'r~&'l'~~'IiT~~, 
~ it <it ;r<T ~1 ~ m, ~ ttT'f ~ 
tIT ;or IWf I ~ f.rit ~ 'liT ~ifIio;:r ~ 
.ro{it, ~'f ~ 'fiT;it lA'm:~ W 
i!iT'~~!!i'\ ~ ~I~f.rit 
";' .' . 

1l1;;r;rT;r;rf.t 'liT ~ fQrn- ~. ~ 
~ !liT ~imr ~ ~ GIF'IT ~ I 

It it ~ ~n: !liT ~ ~ fiRr 
'if f'I; ~ ~ fllif· ~T'{ it ~ firftmr 
;r;rrit f I ~. 'liT 'Si'1iI'A lArT it ~ ;;r1I'R 

~IfT: 

"The Constitution lays down KeDeral 
directives for the economic aDd social 
policy of the state, aDd successive plans 
have elaborated the aims and objectivca 
of planned development, A stratclY 
of Indian planning is beinl framed in 
the light of all these. However, from 
time to time circumstances change and 
new . problems and fresh experience 
gained. Each Five Year Plan has to 
take into account this broad context 
and try to make required adjustments" ~ 

q: ~ 'liT illiITiT 1fT I ~ q: 'IiT1A' 
.r~ ~ fu~ ~ t I it .~!IiT ~1 
IfRCIT , f'I; ~ ftr<t IfiTlI"f i~ t, ~ 
~~l~ I ~ 'liT RIfI1T ~ 
~1 ~, mT ~ ;mhr f, ~ i!t !til'll 
~ cmrr ;:r(f ~ I lift ~ "1fIir !liT 
iI'fTiJT ~ ~ ffi ~ mrrtr ~ ~ 
~ It ttT'f lIi't ~ ~ ~ I ttT'f iIIr-RI' 
~ f'I; ito "it it aq;fi ~ ~1tir.rfiA; 
'l;lTT-U m'Ii ~~ if ~ ~ ~ I it 
6lOT ~ ~ V11J.ifa- VA ~ if i!t 
~ iii'{ WfIi'T ~ , I ~ it f.:Arr f : 

"A socialist government really intent 
upon socialism has to decide to carry 
out its socialisation programme at one 
strike or to give it up altogether. The 
very coming into power of such a 
government must cause a financial panic 
and econo.mic collapse. Therefore the 
socialist government must either gu~ran
tee tbe immunity of private property and 
~erprise in order to enable the capi-
tahst economy to function normally. 
In doing which it gives up its socialist 
aims or it must 10 throuah resolutely 
with its socialisation programme at 
~mum speed. Any hesitation. any 
vacllllation and indecision would pro-
voke th~ iQ~jt.blc catastrophe. s6~~. 
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Jism is not an economic policy for the 
timid", 

mGI' ~ ~ ~ 1fi) ~;ffit ~ 
~1I>"t ~ fd'itfm 1Ifr~ I ~.n 
~~ilimrr ;;n;ft ~ I ~~ 
1tiT;;IT ~ ~ '!iiIit-~ ~iRif1' "fI ~ 
'I<:~~'R~ I ~rn ~ 
'ITft ~ <mIT 'fi!T ~ I w ft;rit it ~ 
~lI'iI'mN~~m.::~~ 
~~ ~ ItiT ~<iT ~ fit; W 1tiT~'m;;r i!'t 
~qmifit;~it I 

snsi'~~(~): ~~ 

l'f{~, ~~~t~~w~ it 
~ lI'iI' ~ 'tim ~ I ~~ ft;rit ~T fit; 
~ 3f~ mNt ~ 11ft ilI1'{ ~ q'JlfT~, 
~wft;ritfit; m~~ ~ w 
f.rn '11fT ~ ~ af.~ ~ ~ I 

11:~~'I\'t;;ITmTt tim: ~~, 
wit~~~f.!;~ ~~ I 
~iF~~~ ~~t 
ri'''flif .n, ~ ~ fttili m 'I\'t~. 
it ¥I( .... M ~ II ~ ~ ~T 'I<: 
~ fir;Irr t ~ ~ iF iI'R f<tITt ;m I!it 
~ I ~lIi!:"4t ~T 'Ii{T \irT ~ fiI; 
fttiliit~~r<f~iTt!:~IIft~ ~ 
~ ~~ lIi't~ ~~t~ ~ 

~I 

fufti it ~T ~ ~~ fit; 
~~'l>'ff~~~~ 

t!i<'fT ;nfi!:it I iflI; ~ I ~ f~ 
~~fit;fmzmu t~if mRZ 
<f\f<lrc f.f1rifur ~ ;;mf I tl'4I' ~ I qy;r 

m'l<:~'tiT~;;rr ~~I ~ 
~ ~ <$rtT fumf;r t m it I m. t I 
~ 5 ~ <n: crf.I;tr ~ ilim it ~ fit; 
~ tt ~ .m: iff'f~ ~
~~~;;mf I ~~IIft~tflr;~ 
~ ~ ~ f.!;l!r;rN I ~ 10 'f'{ ~ 

~f.!; ~~~~~<{Rf 
t ~ ft;rit ;nq' I ~ ~ t ~ ~ 
~ ~. -m-flr; ~ ~ ~~ it 
",<;,,,(11..0 ~ I fit; qq;:ft '{TlI 'f ~'
~ I~ ~ \irT'fm ~ f.!; ~ ~ 
~~~ .... ) srmc ~m~ 
'lim ~ ~ I iTt!: mGI' 6I!i rn ..r.r mit 
~,~n: .rot mit ~ ~ ~ I!it 
~ I ~f;rtr m~ if ~ m;f~ ~ 
~iiJl~~'tiT~4>W ~ 
~~mm~.n ~~ ~ 
~I 

itm-tm'l'~~~fit;~ 
'tifim;r it m;r 1ft ~ ~Ttr;f~ ~ ~ ;;IT 
~~;ft~~~~ ~I 
~~~~I!it~~ ~fiI; «'ITf;rlr 
~'!it~~ItiT~~ 
mn- lJ1fT ~ I m fit;~T 'tiT "4t ~ fiI;ln 
~~~'!it~~ItiT~ 
~mn-~T~~~tm<{) ~ 

t~~~ii'i~t ~ ~ 
~'tiT ~~ f;m;;rrm ~ ~ wr< 
...rt~~iI~nm ~ m~~'tiT __ 
mn-;;rrm ~ I ~ ~ t corrf.:I1T 'tifim;r 
I!it ~ ~ i!:RT ~ I t\'ITf.pr 
'tifim;r ~ ~ 'lmT 4>TlI' I!i('fT ~ I ~ 

... Ttr~~flr;~~ .... r ~ ~ 
~ ~ iPI'f.t lI'iI' 4>TlI' ~ ~ if 
~ i!'t ~T ~ I wr< 'lilt ~ 
~~~~~~ m iTt!: ~ ri 
it ~ ~ lfiI"If ~ I!i(~ ~ I 1J\Tq' .... ) 
~t ~~T<'i'f~IW crr~ it 
~ ~ fit; arT ~ tOI'Tf.rtr 'IifuI;r ItiT 
~ arit ~ '!it 4Ilf ~ 4>1f ~m; <{~ mr 
m~\irT11;I~~i!:1I>"t ~ ~~ it 
~ 'IifuI;r '!it W:f rn iF f.!11;, 
~ IJ\l ~ m iF f.!11; ~ ~ t, 
m~iI'rontif~~ ~ ~ ~ 

~~~iN~I~~~ 
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~I~ffi"~~ m;Ft~ 
I!R'I' m IIit iITa' t I 

ft~~~ ~ liI''l'..rt t;rr 
'lfT{dT f I ~'l' iITa' ~T 1Il t f;j; ~ 
~ if ~ '4\' \'IlIr ~ ;;mf it fft'~ 
~it;~~~ ~I~t 
qorm IIilIW 1Il ~ ~ fir; iI''!i'II' ~ 'Ii\'!' 
~ om!' tIIIi lfr.m ~ if IJl1f ~ 
~ ~ t 1fif if· iJ>lt f.Iim SI1I\'I1: <iT 
sfim ~ '{~ ;ffi~'1 ~ (t ~ ~ 
~t~m:~~~~ 
«'I'l'fipr lIifim;r if ~ ~ ~ ~ ~ 
~,~~~~~~~~ 
~ I qr;r m;;om t fir; ~ tOIl-

.f.I1r ~mt, ~~ t ~ ~ t, 
~~~~~it;~ ~t I 
. .n ~ ~ ~ ~ 'R.~ ~, ~ ~ 
'liT !!iTt ~ ~'l' if~l t I 'fIR: 'fN it 
~fi!;In;jt~ ~m:~ ~ 
it; ~;npft~~~1 

~ ~it; ~ ft ~SRffiq lIlT 
.fiiR'N ~ ~ I ~'1 ~ ;r~ ~ Ai 
.tOITf.I1r ~ 'In" ~ ItOif fiI;Irr G(t1!; 

~ ~ !fiT ~ f'(ln' G(t1!; fir; ~ 
~m~'I'i(it; WIiT~ftr't ~ 
tm'~1 

SHRI D1NKAR DESAI (Kanara): 
Sir, I rise to support the resolution before 
tbis Houso. I would like to cooline my-
self only to some of tbe main recommen-
dations made by the Administrative Re-
forms Commission. I do not want to &0 
Intq otber matters because tboy are not 
w:ry relevant. One of the '!lost important 
recommendations is tbat tbe Prime Minis-
ter sbould cease to be tbe Chairman of tbe 
P1annins Commission, and furtber, tboy 
bave liven very valid reasons for it. One 
of tbem is, how the Plannins Commission 
bepD first. At tbat time, tbe Prime Minis-
ter of course was the Chairman but no 
Otber Minister, even tbe Finance Minister, 
wa not a member of lbe Commission. 
J.:ater OD; the Pinance MiQit~r w~ a\ld04. 

and some more Ministers were added and 
today it is a mixture of experts and Minis-
ters. That i8 not tbo way to bave a Plan-
ninl Commission. 

AN HON. MEMBER: What is the 
harm ? 

SHRI DINKAR DESAI: I am going 
to tell you wbat is tbe harm. The Plan-
nin, Commission sbould be only a.n advi-
sory bod)· to tbe Cabinet. It cannot be a 
body of mixtures, because then what hap-
pens Is, it becomes a sort of parallel Cabi-
net; especially wben the Prime Minister is 
tbe Chairman and so many Ministers are 
members, it becomes a parall.1 Cabinet, 
and tbis bas been clearly stated in the re-
port of lbe Administrative Reforms Com-
mission; I would like to read it : 

" ...... tbere is a view that the asso-
ciation of the Prime Minister with the 
Commission in this manner"-

tbat means, as Chairman-
"Has not been healthy. One of the 

Jrounds of criticism alainst tbis practice 
is tbat takins advantage of the Prime 
Minister'. Chairmanship, the Planning 
Commission has steadily added to its 
functions and personnel, a~d has 
stopped into areas of executive autbo-
rity and the Contral and the State 
Governments. The Comission has been 
sometimes called a parallel Cabinet 
and sometimes a super Cabinet." 
The Commission has agreed with tbis 

view and has made tbe recommendation 
because it is also constitutionally wrong: 
The Cabinet is responsible to this House. 
The Planning Commission is nol responsible 
to tbis House, and tbere cannot be two 
parallel Cabinets. There can be only one 
Cabinet and that Cabinet must be respon-
sible to tbis House whicb is supreme. It is 
a vOl)' anomalous position. 

Tbe second recommendation is, the 
Financo Minister also should not be a 
a momber. But they bave said, tbe Finance 
Minister and Prime Minister should be 
closely associated with the work of the 
commission. They must be kept informed 
from time to time of tbe work of the 
commission, tbe agenda of the meetinlS 
must be lent to tbem and tbey may be 
JDvited to 1l~1!1I lIt1d particiPl!t, ia lb,O 
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meetings. Whenever the Prime Minister
attends the meeting, she will preside, but
not as a member.

This is a fundamental question or de-
mocracy. Nob vdy can usurp the power of
the Cabinet. If some Cabinet ministers
are members of the planning Commission,
it is not fair to our State Governments.
The fear is also expressed in the report
that some ministers coming from diffe
rent States may favour certain States in
formulating the plan. Therfore, I fully
agree with the recommendation 'that
ministers should be kept away from the
commission., particular lv h the present
political set-up when different pa rt ies are
in power in different States. An impre-
ssion should not be created that the Plan-
ning Co-nmisslon is a p vrt la l body. We
believe in the autonomy of the States and
no State should feel that it is being dis-
criminated against.

J appeal to the Prime Minister that it is
in her own interest not to be Ch.iirmm
of the Planning Commission, because
when the Prime Minister is p.ir t of t he
Commission itself, he or she will not be
in a position to study the plan in a de-
tached manner. After all, it is an advi-
sory body. If she is the Chairman, it ceases
to an advisory body. The ARC have brou-
ght out a separate report about machinery
for planning, but I have no time. It is'
not that I agree with every recommendation
of the ARC, but on 1 he whole its impor-
tant recommendations are in the interests
of the country. We have made rn.my rnis-
takes in the last 15 years of our pbnntng.,
Let a trial be given to this new set-up;

MR. DfPUTY-SPEAKER: Now, the
main architect, Mr. Piloo Mody. He is
the last member J am going, to call from
this side.

~T ~T~ f~ 1fTtt'fT (mo) : ~lT-
~eT l1~T~~, ~T 'flIT ana ~ ? mq-ifiT~
~ ~ 'fliT 'fi~ft 'f~T f~lTT ? ~ fl1<!!T,
~T 'f~T ~ 9;1T;;r"a'fi I ~ a'fi m ~ ~'fi
fJAC 'fiT WTlI"ltT 'f~T fGll"T ~ I ll~ ~m:T
m<1 ~ ~T ~ I GIG(" 'fi"ltT mq- ~1 q--.:
aroa- ~, qJf~ ~W'fiT ~\ fJfi1Cfr ~l
~1t,
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~rf~<f;:rmtr~("I"~aT): IT\T"I"1'fiT '1')-

~ '*0 <nf;;r~ ., I

MR. DEPUTY-SPEAKER: Order, or-
.der I have given time to every party. I
have to regulate the time.

l!olT ;f~\T~ ~ m\('ff: ~ifiT 9;1fq"
llT'fiT~ ~fifi" ~tr '<fT;;r"'fiT if m~ 'fTfCtr
if milT 'ifT~ar m I

SHRT PILOO MODY (Oodhra): Sir,
I am absolutely amazed at the level at
which this debate has been going on, be-
cause member after member got up to say
that the Swat antra Party does not believe
in any planning. I defy anybody in this
Honse to find any reference anywhere
which has ever estabilished that the Swa-
tantra Party is against planning. As a
mu te r of fact, for anybody in this whole
world to say that they are against pla-
nning is in itself a negation of one's way
of life.

Planning is the very essence of civi-
Iisat ion and everything that is happening
in this world is as a result of planning. We
have planned this debate today and that is
why have discussed this particular sub-
ject instead of some other subject today,
and to say that anybody does not believe in
planning. is only Iower ing the level of a
debate which is meant to help the country
in one form or the other.

About this Planning Commission, Shri
Nair was entirely right the Swatantra Party
is a against the Planning Commission as
constituted today. But he insists on saying
"planning and the Planning Commission"
which means two things, completely diffe-
rent not connected with each other. As a
matter of fact. I personally am very much
ag rinst the Planning Commission because
25 years ago I used to live in a rather
charming house on the very spot where the'
Planning Commission has been housed now.
If ever there was any deterioration in the
condition of the country, that represents it.

There are several people who have
complained that the Fourth Five-Year Plan
is still not on the anvil. You have seen
for yourself 9V(}f the last three five-Year
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Plans a gradual deterioration in the con-
dition of the country-the first Five-Year 
Plan, the Second Five-Year :Plan which 
enMd ·with nine million unemployed and the 
Third ,Piw-¥ear Plan which would have 
ended wilh twelve million unemployed had it 
beIIn 5uooes&ful, but .baing sucressful only 
to the extent of 56 per cent, it hasproba-
bly I"ft a backlog of 15 million to 20 
million people unemployed. Now they 
say wea'e not goillB to have the Fourth 
Plan, Thanlc God we nave uo Fourth 
Five-Year Plan becallSe that is the only 
way ,.., can ,get out of the recession which 
the tllEee Fjve- Plans have got us into. 

What is more 'I This 'debate has gon on 
between Rig'ht and Left, between capi-
talists and socialists, between private 
sector and pU'bHc sector and in qurrels 
within the Congress Party between the 
pragmatists, the wisemen, Ihe old turkeys 
and young turks. I do not think this was 
what our hon. friend, Shri HanmnnUhaia 
was trya.g to do. He was merely tryiag to 
make a "",ticulat organisatiOll, whIch has 
been creatod and which over a period of 
time had <lCQlUred for itself more than it 
was ~V« jatcneded to, more efficient. He 
was oDly tryiD& to streamline it and make 
it more efficient in the interest of tne 
country. I believe that the recommen-
da.tion he has made we should accept, in 
all humility, for tIle betterment of the 
COWltr,Y. 

THE PltIME MINISTER, MINISTliR 
OF ATOMIC ENERGY, MINISTER OF 
PLANNiNG AND MINISTER OF EX-
T6RNtU. AFFAIRS (SHRIMA T! INDIRA 
GANWU) : Sir, parts of the comments have 
been a little outdated for they have referred 
nOl to the coport wbich is mentioned in 
the present resolution but to the previous 
report which was an illterim report, The 
Planning Commission has been reorg~ni.cd 
and that question is not being reopened. 
I made a statement here-J think it was 
on the 17th July last year-indicating the 
decisions which the Government had taken. 
Tnat is not a matter which is SQUiht to be 
gone into now, 

The present resolution, on the other 
hand, is ratheT premature because the 
report which is now being discussed was 
given to me by the Chairman on 14th 
March. It is quite a voluminous report. 

and I do not think Gavernm,nt has had 
sufficient time to go into all of it. N~ver

theless, I would like to !ell hOIl. Members 
what decisions havt: so far been taken. 

The hon. Mover of the resolution and 
also some other hon. Members kept on 
referring to some newsPJper report. I do 
not know what report thi,; is, But judging 
from their remarks 1 can safely say that it 
is entirely incorrect. There is no question 
of the Planning Commission rej.ctlD~ the 
recommendations of the Adm.nistrativo 
Reforms Commission. 

They have gone into them very care-
fullv and they have accepted mmy of them, 
some with some modifications. The other 
recommendations arc under examination, 
in consultation with various Central Minis-
tries or with State Governments. 

Governments agrees with the approach-
which or course is how the Planning 
Commission h,s functioned all along-tnat 
the Planning Commission should indie.te 
the implic3tions of alternative approaches 
and strategies of Jel'!lopmant anJ should 
a Iso be a pOlicy in5trument which would 
help in accelerating the tempo of develop-
ment. 

Government also share the view of the 
Administrative RerOrm5 Crnnmission and 
so does the PJal)ning Commission. that 
while formulating the Five-Yeu Plan. the 
Planning Commission should keep before it 
the pl!rspe..;tive of developm~nt over a 
longer pe ri 0 1..1 , the period varying for 
different sectors or economy. 1 n fact, 
perhaps hon. Members are aware, the 
Pldnning Commission has had a Perspec-
tive Planning Division, which hJ.s been 
looking at pl211ning t'rom the long-term 
point of view. 

Similarly. Government agree that tbe 
Flve-YeJ.r Plan should lJ.ke into account 
internal contingencle.). SiJi:b as the failure 
of the monioon. Tilis is som.!thing: which, 
after the evenL take.; pIa:.::!!, on.:; Cdn be wise 
about. NJw. wilen WI.! know th,it su...:h a 
thing can h:lppen. certainly we m'Jst keep 
in view every p03sible contingency. 

But I am sure hon. Members will undc' 
stand that il is. nol aiways pOhible to 
imagine what kind of I:alamities could 
overtake us. CertainlY, the drought which 
took plat.:c in 'ndia W3'i a very ~x:ceptional 
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'happening; it was not sometbing wbicb 
one could expect. 

Naturally, Government also agree that 
a realistic assessment of foreign aid should 
.be made and it should be possible to devise 
a programme for reducing dependence on 
foreign aid for the Plan as a whole and not 
for each individual project or scheme. 

The Administrative Reforms Commis-
I.ion have al~o suggested the detailed pro-
cedure to be followed by the Planning 
Commission in the process of plan formula-
tion, such as the composition of workinl 

'groups, optimum utilisation of advisory 
, bodies working under the Central Ministries 
and association of Development Councils. 
qovernmeot consider that in these matters 
while the recommendations of the Admini-
strative Reforms Commission will be kept 
in view, the Planning Commission should, 
at, the same time, have sufficient d'scretion 
and lIexiblity of approach. 

Now, with regard to the next sUliestion 
Government and Planning Commission agree 
that the Commission should confine its'scrut-
iny only to such schemes as involve a 
substantial amount of investment, sizable 
'{oreilln exchange component, considera-
tions of inter-State interest, significant 
policy implications from tbe national 
standpoint or implementation of basic 
national priorities and tbal detailed sectoral 
planning, including preparation and execu-
tion of individual schemes and programmes 
should, as at present, be attended to by 
the States. Various hon. Members bere 
gave the impression tbat some kind of plan 
was drawn up witbout reference to the 
states and then the States were forced to 
accept them. This is far from the truth, 
because all plans are made in very close 
and constant consultation with tbe States. 
By the way, one of tbe last speakers, I 
believe Shti Desai, was under the impres-
sion tbat a nuniber of MiJisters are mem-
bers of the Planning Commission. That is 
not true. 

.~ " SHRI DlNKAR DESAI: Tbey were. 

SHRIMATlINDlRA GANDHI: Wby 
are you talkinll of the past? We are now 

I talking of the present. Now, in the 
Planning Commission tbere is no Minister 

except myself and the Deputy, ,Prime 
Minister, who is also the Finance Minister. 
We certainly thought that the whole work-
ing of the Planoing Commission would be 
more realistic if tbe Finance Minister were 
associated with it. 

Apart from t he State Governments 
being conSUlted, each year the annual pllns . 
are finalised again in detailed consultation 
separately with each State Government and 
finally, at the level of the Chief Ministers 
themselves. The State Governments' are 
also associated with the working groups; 

There are certain suggestions regarding 
Central assistance to the Statea for their 
plaUs. This mauer,' naturally, cannot be 
decided upon without cODSulting with the 
State Governments. This will also be 
placed before the next meeting ;'f the NDC 
in which, as you all know, all the Staie 
Govern~ts are represC1nted. 

There was much .. criticism of, the 
Planning Commission doing executive 
fUDCtioDl., r n my Illst statement "f Juiy . 
17 last year,' I had a·keady made it clear 
tbat we bave- streamlined it con8iderah~y. 
Tber~ is no time now ,otberwise r was 
going to describe what functions· have been . 
given up. But ~ must assure hon. Members 
that by taking away these exect ive funct-ioDl 
it is not at all Our intention to decrease 
the importance of the Planning Commis-
sion, Tbe Planning Comtnission bas a 
very significant place in tbe" whole function" 
inl. of tbe G,oYCrnment and wi: consider 
tbat,it would be disastrous if it were to be 
made leas competent or less important. 

I was very glad to hear from the 'bon .. 
Member, Sbri Piloo' Mody, that he and tbe ' 
Swatantra Party do believe in planoin, 
because, I must· confess, there were many . 
statements, not perhaps 'in tbis Parliament . 
but on earlier occasions when I certainly 
had the impression that they did not believe 
in tbe concept of planning for the nation"-
they may bave believed in other items of 
planning,-planoing for tbe use of the 
resources of the nation, planoin, for the 
removing of disparities and, as my hon. 
friend on tbis side said, planning for 
creating social ch'lnse without which I 
think, we can neither strenathen ~ur 
economy nor make it a mlity for tbe: 
people as a wbole. 
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bave changed your opinion. and somebody said that it- is a super le_ 

SHRIMATI INDIRA GANDHI; 
Tbere was another question about the size 
of the COmmission and about pruning it 
to make it more economical. I think, I 
have answered a question in this House 
where I gave details of tbe recommenda-
tions made by an internal re-organisation 
committee, which is cbaired by Shri 
Venkatappiah, many of whose interim 
recommendations have already been accept-
ed involving a saving 01 Rs. II lakhs and 
a large n\lmber of posts. 

Government has already decided that 
every year the Planning COmmission sbould 
bring out a progress report on the imple-
mentation of the Plan and that this report 
should be placed on the Table of tbe 
House as soon as possible. J am sure, 
hon. Membors are aware that evaluation 
reports prepared by the Programme Evalua-
tion Organisation of the Planning Com-
mission are already being supplied to all 
Members of Parliament. So, that keeps 
tbem in touch with wbat is happening. 

The Administrative Reforms Commis-
sion have made a number of recoDIIDCn-
dations which pertain to the planning 
machinery in the States, such as the 
constitution and functioning of plamling 
boards, responsibility of district development 
set-ups for planning at district level. 
preparation of annual progress r::ports and 
evaluation of programmes in the State 
plans. The attention of the State Govern-
ments has already been drawn to these 
recommendations and these also will be 
discussed at the next meeting of tbe NDC. 

In spite of the denial, I must confess, 
I myself was under tbe impres-sion that 
Shri Xavier was opposing bis own Resolu-
tion because having started off by saying 
that we sbould accept what the ARC has 
recommended he went on to say that the 
Planning COmmission should be scrapped. 
That is the impression that I and many 
Members got. 

SHIt! PILOO MODY: No, no. It 
is a fi&ure of speech. 

SHRIMATI INDIRA GANDHI: Some 
hon. Members made a point that tbe 
J'lannina Commisliion is SOIDe lUDd of a 

Cabinet... - d 

AN HON. MEMBER: The A. R_ C. 
also said that. 

SHRIMATI INDIRA GANDHI: ng 
am sorry in that case I disaaree with tbe 
Commission as well as all those wbo made 
this remark. Its functions have already 
been defined by two Members on tbis side. 
So, I need not go into that. There is no 
question of that. The Planning CollUllia-
sion to see what resources the country has 

is 
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and how those resources can be used. 
There is no conDict between that kind of lid 
evaluation of resources and planning as to 18t 
how to use them. Decisions are taken By he 
the Government. The Government can ot 
accept their recommendations or need 
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not accept them. But the point is t~t 
they work very closely along with t e 
Government and this is the rcasDn for 
accepting to be the Chairman so thant 
would not be necessary suddenly at aay 
stage to say that this cannot be d~e 
because, at all times, we are in touch wit11 
both the State Governments and the Central 
Government. 

SHRI PILLO MODY: If the PrIme 
Minister and the Finance Minist,. recom-
mend it to the Cabinet, how can the 
Cabinet reject it ? 

SHRIMATl INDIRA GANDHI: 
There are also other members of the 
Cabinet. There is no confusion at all. 
This situation can arise with any proposal 
that comes to the Cabinet. You can say, 
if the Prime Minister is there, how can 
anybody say aoythina. That could happen 
in rellard to any proposal. Here, a pro-
posal comes and the Cabinet must honestly 
and frankly express its opinion on it. But, 
as I said, that occasion cannot ordiDarily 
arise because whatever comes is discussed 
with the Ministries concerned_ 

Naturally, none of us can have such a-
thing as an idel!1 plan because the needs· 
of States and the Ministries are vast -and 
we do not . have the resources to meet all 
tbese demands and, therefore, the Plannillll 
Commission has the unpopular task of 
pruning them. Even though we consj~er 
tlaat ~ of !be demands .,. npa rn .;u. 

is 
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f . [~ti1ndira Gaudhi] 
iuMI are very necessary for dewioptDent, 
;.,yen then in view of the resourcos ... ila-
ble, you have to cut some of these demands 
alKl, 'naturally, anybody whose plans Ilre 
cut is not very happy about it. But, 
lIS I said, this has to be looked at in a 
'Iaraer JII!I'IIIIective. The wbole flloction 
"fthe l'taRBfag 'Commioiaion is to keep all 
t~ needl 9f individual Central Ministrie. 
or -of tile States in a laraer picture. 

I StUll ,8; . KANDAPPAN: The States n __ ")I. 
I ' 

SHRtMATI INDIRA GANDHI: The 
Stateo"ve a g_t deal of say in it. 

SHRI,S. KANDAPPAN: That never 
prevails. 

SIUUMATJ INDIRA GANDHI: Some 
friends apposite are very fond of drawing 
a picture of India which is on the down-
grade all the time. I do not know how 
that helps tbem nor whether it cheers 
them to paint such a pidure, or whether 
that lives a better im..., of India abroad ... 

SHRI PILLO MODY: We perk you 
up-

SIlRIMATI INDIRA GANDHI: 
don't need that to work mo UJI. I am in 
touch with the people of India and they 
are CUDllantly WOI'kiDl me up. I do not 
doubt tb. t III an. 

India has 1I0ne through a tremendous 
ordeal in -the last two years. That we have 
come out of that ordeal with flying colours 
is a tribute to the planning machinery, to 
the base we have laid here and all thai. 

.' We 'may nave made many mistakes, 
and we have made mistakes. We are faeing 
many difBculties today. But let the bon. 
'~mbers who spoke of the economie mess, 
lool< around the world and tetl me which 
country they are not today faciol econo-
mic dilliculties, whether they have socialist 

AllaMing.(lr capitalist plaun~. .They ~re 
alUIle" .tAmleadoul economic difficulties. 
We ~. to be a part 0{ this world. We 

I aN DOt tiYiD& in .ome otDer world. So, 

I t t allIO has aa influence on our ecooomy 
itslrowth. 

SHRI S. KA~N : w.th aIi_ . 
contact with the people, I would like to 
be _liPtmed by tile PrJme NiuiRIr .. to 
why die people ill this oo~ ___ . 

very much enamoured 'Or eathwrill'ltic allliut 
our pluming. 

SHtUMATI INDIRA GANDHI: 'The' 
opposition 10 on sayiug day of and 11., 
out that it has failed. Thill is a major 
pJanko! their propagand&. Anybody.tiD 
has a chance of loinl round in 1M _-
try and' compariDg :co!Iditions,' wftttier' 
it is industry, whether it is .. r~ .... 

.uh11f (~) : ~~~ 
v1tf ~ iI1't ihwr~ I lilPff ~ ~ '" 
1it~qrq;~m~tl 

~~qfIft: T-ffiT ~ 

~,.~.~~WriJT,~'t1 
This is not an occasion really to 10 in-

10 the details of planning. This was a vuy 
limited Resolution with rl\lllrd ,10 the pr0-
posals made in the final report of the 
A. R. -C. But, for once in my tife, I agree 
witti somethinl wlrich the hoo. Member, 
M~. Iha, has said. I agree whitit tiim fbat 
the present situation cannot be' faced with 
tilllidity; it does need boldness, it needs 
dariDl, it needs vision and abo it 12eedS a 
certam amount of unity. We have ptuple 
who believe in darins. boltlDess and so tm 
but they use it not .for buildinl, but ullfor-
tunately for taking us dOWD -aH the agita-
tions and so on which take place are not ' 
helpinl to build the countT)' or to titb 
phuming forward. We need vision. ~ 
is tlUs Parliament to plUllicle die vision 
The Planning Commissicm should certaillly 
also have vision. bll"t they lKC woRi .. in .. 
limited context. The vision is to be 
provided by political fipres .. .(lntffu!'IimU) 
I acreewith you on this, ,and I thiml:, we 
shoald all help to provide tM tJoIdn_ alld 
give the viaion and to c_e all allDospb_ 
in the country where this work CIUl be d_. 
That is one of the most important things. 

SHIU V ASUDEV AN NAIR: CbrnlCt 
policies. 

SHRlMATl INDIRA GANDHI ': 'Wbat 
is the corroet pol icy? Every ,!I_ I haw 
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to repeat the same thiDg. You tbink that 
ODe.poIiO)' iii correct; tho .Mover of the 
.... kSioa tbinD that another policy is 
aorrect;·. _. tbiDk that our policy is correct. 

. 0bv.iouaJr, we admit that we have not al-
ways been able to implement our policies 
in the manner in which they should be im-
plemented. That, We do agree, but I do not 
agree that the policy has failed. We do 
need ... (Ifllerruptionsj 

SHRl NAMBIAR (Tiracherappalli): 
The result is the guide to indicate which is 
correer or bad. 

SHRIMATI INDIRA GANDHI: The 
result is there for all to see. Ir only YOll 

will 117 to loOk around the country and see 
what is happening and compare il with the 
Slap at wlW:b.lho country was even- two or 
tbue y_s, ago, yo~ will find that tbcI'C h~s 
been a vast chanlO; it is a continuous 
ch~. ami it is a cbange which ia streng-
th.ming Our country and taking it forward. 

I am am· sure that what the Mover of 
this Resolution desired was just a discu-
ssion on the subject, and since that has 
been provided, I bope that he wUI not 
press his Resolution to the vote. . 

SHRI S. XAVIER: I have been com-
pletely misunderstood by the hon. Prime 
Minister and Mr. Nair also. To say that 
"l did not want planning at all is not 
correct. ThaI is not my view at all, nor is 
il the policy or the view of the Swatantra 
Party to which I belong. As the hon. 
Member, Mr. Piloo Mody, said, we arc 
against the planning that is now being im-
plemented, the wrong planning that we 
have seen; we are against that sort of plann-
ing. That is all. It is not that we do not 
want any Plan at all. In fact, we agree 
with the A. R. C. for a longer Plan, which 
sbould be reviewed biennially. It must be 
discussed in the House and the implemen-
tation of planning should be reviewed in 
the House every two yean. We do not 
want to say, and we should not be mis-
undentood, that we are against any Plann-
ing at all. The han. Prime Minister also 
said tbat I have contradicted my Resolu-
tion. It is not correct because I attack 
fh:e"Plailning Commission as it exists today, 
as it bas planned faultilY, in a wront way, 
Whicb h-. led 10 !b~ ills of tbe country-

unemployment, recession, iDllation, hilh 
prices and sufi'erings to the people. 
I t is because of thae llliDp thM I 
attack the policies or the .plan and tbe 
Planoial Commi98iea as it exillllloday • 
We do not say tbat the institution of Plan-
ning Commission sbould be aeraPl*l. but 
we only say that tbis sort of Planning 
Commi,sion should not be there. 'fIlat is 
my view. 

Then, the han. Prime M"mister said 
that my resolution was a bit premature. 
we are all aware of the recommendations 
of the Administrative Reforms Commission. 
The Fourth Plan is likely to be Itllaped 
and implemented. Since we had wasted 
some Rs. 20000 odd crores over tbe pasl 
three Plans, I was thinking that on the 
Fourth Plal1 Rs. 23,010 crores 8ltould not 
be wasled again. So, I tbought it wise to 
bring it to tbe notice of the Prime Minis-
ter and the House Ibat the PlltIlItillg Cam-
miMicn sbould be reorpoised 011 the ltaais 
of tbe recommendations of tho Adminiatm-

live Reforms Commission 90 that·Ute past 
mlltakes aAould oat be repeated. That 
was the intention with which I had brought 
forward this resolution. 

SHRIMA Tl INDIRA GANDHI: 
have already laid tbal mat reor"'tion 
took place some time a,o. 

SHRI S. XAVIER: Thl! lion. Prime 
Minister also said that tbe ·Oppasi,Uoa 
Members perhaps found pleasure in poin-
ting out the mistakes or tbe bad plight of 
the country. I would submit that it is not 
our intention to point out tbe bad pligbt 
of the people or the bad condition in 
which the villagen, the ryots or tbe 
Iabouren or the people in the countryside 
or rural side are placed. If we go to the 
villages we soc that there are no proper 
bouses, there are no drinkin, water wells, 
tbe people have no clothes, and they are 
ilI-nourisbed and under-fed and tbere is 
unemployme.lI. All tbese tbin,s are tbere. 
If these are pointed out, it is not for 
creating a bad image at the country and 
its administration. That is not so at all. 
It is with tbe best of intentions thai those 
are pointed out and brought to tbe notice 
of the Prime Minister and ber·Cabinet 10 
tllat they could find out ways ·and -.,na 
10 better th~ 101 of tbe ordinary peo~ 
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[Shri S. Xavier] 
It is only with that good that we have 
made this sUftllltion. 

SHaI SRADHAKAR SUPAKAR: 
Does he sunest the abolition of the 
PlanniDa Commission? 

SHaI S. XAVIER: We want to reorla-
nise tbe Planning Commission. Left to 
myself, I want to say that the Planninl 
Commission as it exists should be scra-
pped. 

Then, the Prime Minister said that she 
was of one opinion, we were of a different 
opinion and Sbri Vasudevan Nair and his 
ffiends were of a third opinion. I would 
suuest that as a via media we could bave 
tlte Planning Commission and its work 
.. nised on the basis indicated by their 
Own Conlressman Shri Hanumantbaiya 
wbo is one of tbe best administrators and 
c_tators one and one who knows 
thiDp very well. So, at least let them adopt 
the recommendations tbat have heen 
chalked out by tbeir OWn CODIlftSsmen as a 
via media. 

MR. DEPUTY-SPEAKER: Is tbe hon. 
~bar loiDa to witbdraw his resolution? 

SHRI S. XAVIER : No, I am not with-
drawing. 

MR. DEPUTY-SPEAKER: The ques-
lion is : 

DemoutIIk Repllbiu: (Ru.) 

"This House is of opinioD that the 
Planninl Commission be noraanised 
on tbe basis of the recommendations 
of tbe Administrative Reforms Com-
mission." 

The motion wa.r negatived. 

..... 'l .. ,·· 
RESOLUTION RE. : DIPLOMATIC RECOG-

NITION OF GERMAN DEMOCRATIC 
REPUBLIC 

SHRI H. N. MUKERJEE (Calcutta 
North Bast) : I hel to move : 

"This House is of opinion that tbe 
Government of India should accord 
immediitely full diplomatic recognition 
to the German Democratic Republic. 

MR. DEPUTY-SPEAKER: May I su-
uest that the hon. Member may start his 
speech on the DOltt occasion ? 

SURI H. N. MUKBRIEE: Yes, that 
will be very well. 

11.50brs. 

The Lok Sabiul thell tu(joumed tl/l Eleven of 
the Clock 011 Monday, bril, 21, IIJ68JVa/-
sakha 2, 1890 (Sakal. 
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